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Reservation of seats in ACC Chair Car 
and 2-Tier sleeper from Baroda 

House 

3134. SHRT SANAT KAMAR MAN-
DAL: Will the Minister o f RAIL WAYS be 
pleased to state : 

(a) the number of scats reserved in ACC 
Chair Car and ACC 2-tier Sleeper and first 
class under HCR controlled by the Nonh 
Railway Head quarters office, Baroda House, 
New Delhi in all principal Fast/Super-fast 
Mail and Express Trains starting from the 
capital as on 1 July. 1983 ; 

(b) the authority competent to release 
these seats and the guidelines laid down 
therefore ; 

(c) whether the TraveJ Agencies can also , 
avail themselves of these HOR seats for 
their clients from big indusui.:il houses or 
trade; and 

(d) whether there is any racket prevail-
ing in the Baroda House at present which 
rdease such se3 ts to the Business Houses ? 

THE M INJ STER OF RAILWAYS 
(SHRI A.B.A GHANI KHA!~ CHOU-
DHU RI); (a) The total number of berrbs/ 
sears remarked as HOR quota in a total of 56 
trains prucceding in different directions from 
Delhi/ New Delhi/ Nizammudin are as under: 

lst Class airconditioncd 

1st Class 

52 

182 
2-Tier Aircooditioncd 219 
AC Chair Car seats 108 

(b) The births ~a1 marked as HOR quota 
arc intended to meet urgent requisitions of 
persons li s ted in Aone.xure ' K' of Indian 
Railways Conference Association Coaching 
Tariff Pa rt I. The~ include ·the President. the 
Vice Pres ident, t l1c Prime Minister, Minis-
ters of the Union Government and State 
Governments , Speaker/ Dy. Speaker of the 
Lok Sabha , Dy. C ha irman, Ra,iya Sabha, 
Chief of Oefence Services, Members of 
Planning C ommi '>s:on e tc. The quota of 
accommodation left unutiJised after meeting 
with requisitioos from the above sources arc 
released in favour of Members of Parliament. 
MLAs, Central/State Government officials. 
Mcmbi:rs of various Consultative Commi-
ttees. Press representat ives , railway officials, 
and bona fi de passengers seekiog assistance in 
case of emergencies like sickness/death etc. 

HOR quotas g iven above are controlled 
by the Tourism Directorate of the M inistry 
of Railways and the Chief Commercial 
Supdt., Northern Railway. 

(c) No. 

(d) No cases of malpractices in the allot· 
ment of accommodation out of HOR quota 
have been come to this Ministry's notice. 




